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SHRI KHYOMO LOTHA: Mr. Cha-
irman, Sir, I would like to
know  whether this Crop Insurance
Scheme has been introduced in the
North-East because a majority of the
population  there are farmers. And
which are the crops that have been
covered by this insurance and what
are the premia for different crops like
paddy, wheat, maize, etc. and what is
the response of the farmers. In the
new scheme which will be introduced
shortly as the Minister has said? Will
the premia for the rural areas and
the backward regions be less than
for other areas where it is more com-
mercially viable? I want to know
these from the hon. Minister.

SHRI BALRAM JAKHAR; Sir,
what we are trying to do is to cover
the whore of India for this and for
that, every consideration will be ta-
ken into account. Then there will be
no problem and there will be no de-
viations. Nothing of that will happen
then. We are also going to include
the North-Eastern States so that no
part is left out. We will take into
account the given situation, the cli-
matic  conditions, their proximity to
cyclonic or drought-affected areas,
etc. and fulfil the desires. That is
what my intentions are and that is
what the Government's intentions are.

SHRI MOTURU HANUMANTHA
RAO: Sir, in view of the fact that
the prevailing crop insurance could
not be of any help to the drought-
affected and flood-affected farmers of
Andhra Pradesh this year, would the
hon. Minister see to it that the pro-
posed  comprehensive  scheme  comes
into operation before the next crop
comes in?

SHRI BALRAM JAKHAR: We are
trying very hard to find a viable sch-
eme and I think I will need your sup-
port also and we will try to do it.

SHRI MOTURU HANUMANTHA
RAO: A time-bound action will have
to be taken.
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SHRI BALRAM JAKHAR: If
something is not fully viable, how are
you going to make it -effective? We
must make it effective so that it does
not wreak down. It must not have a
deficiency. That is what I am trying
to do.

Chairman Sir, even though the ques-
tion relates to Andhra, I want, to
put

a general question to the Minister A
large number at larmers are engages
in cultivating beter crop, eapecimy in
the Cauvery Belt in Satem Distesh,
Tamil Nadu. One has to spena more
than Rs. One lakh tor an acre for
cultivating betel crops, Sometimes,
unknown pests and diseases comple-
tely destroy the entire crop. The betel
plant growers are repeatedly request-
ing the General Insurance Corpora-
tion to include betel crop also in the
Crop Insurance Scheme. But the In-
surance Corporation is not willing to
include it. I want to know from the
Minister whether he will consider and
take steps to include the betel crop
also in the category of Crop Insuran-
ce Scheme to save the farmers.

SHRI BALRAM JAKHAR: Sir, [
have already said, we will take into
consideration each crop—what is its
remunerative  price, what are  the
implications, that also we will take
into account. And then how to deter-
mine the premium, that also will
have to be taken into account because
it has to be a self-sustained scheme.
It is not going to be another subsidy
because we will not be falling back
again and again and then making it
unworkable.
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THE MINISTER OF HUMAN RE.
SOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b) Accor-
ding to the information furnished by
the  University = Grants  Commission,
the Commission released an amount
of Rs. 410232 lakhs as Non-Plan
grant to  Eanaras Hindu  Univerky
(BHU) in 199091 and an amount of
Rs. 4444.07 lakhs has been allocated
tothe University during 1991-92,

During the VII Plan, BHU was
allocated a sum. of Rs. 1556.61 lakhs.
This included an allocation of Rs.
104.00 lakhs for construction of six
hostels for 357 students. For the
Eighth Plan the Commission has so
far allocated an amount of Rs. 1100.00
lakhs for various development sche.
mes of the University. This includes
an amount of Rs. 120.00 lakhs for
the new hostels and provisions for
campus development, academic build-
ings, s>taff salary, books and journals,
equipment father facilities and  ser-
vices.

BHU did not ask for funds for
opening of new Departments either
in the Seventh or the Eighth Plans.

! AT AF(R AANA : 7T,
avm gy FY TEAT
a0, 1916 § Fr T 47 =i
qERT T FAT 1300 UHT qiH
X ferq § 1 A fgg fave-
faama 1 O afvw foR §
1988—89 ¥, 98F AHT 4 W
1295 TATWE § AT 6371 W
fosm el 9 1 3@ O ww
wﬁgﬁiw TgE A AR S

T wHTIEr § 5T o
BTHT M ¥

[ RAJYA SABHA |

to Questions

amft wfemei A T g zrzaz':";
B I AW %R (ErEiaamm il

favrw wiww Fgmar M o f@Ey
s A
si el Tag . mawla swsld

wEtEn, S SgiAd W wE W HE
v g IFw Ay AT gew fwar &
e feafaaraa wur |9 3 9@
% fog wfasar %47 § a3 A9
farafasrn & #ax & f@wT waz
I TLTT FY WL iamw wETE 2
M STRY AW § o gen 1 ew
AW w0 F g7 IvET wew F7)

M o™ THE WA WA
o A

w3 r%ﬁ‘ﬂﬂﬁaﬁﬁ'a‘?mw
qgf & =0 Wt o @ § Wg %
qq FAwa g

off @ q wwtw A - T g
AT §, & T wea Wa f=
T 8 3" Y oY e § T e
@ | Uk fEw & e wigar
wErfam=a 7

E



17 Oral Answers

sy fzfrem Tag : awmafy wgma,
§ wiadra wdy ot & 38 quAr g
fs oe aw v F=i  fawafsara
F #RA fear wEr § AR m@ad
g SRR we faeafganad w®
HTCT ®LRIT F Fo Sfro Ho Fwieaw
¥ fear & 7

ot muw fug : wigoeln  aWmeia
qgiga, dre umo Fo FH uF TwWr
favafgama & fo& gad sRT oqEE
feur mar & o1

SHRI SURESH KALMADI: Sir, the
BHU has just completed 75 years of
dedicated service as the premier ins.
titution of the c ountry. Sir, the Gov-
ernment had given an assurance to
Parliament to introduce a compre.
hensive legislation, including the
democratic set-up of the university,
within a few months. I would like
to know from the hon. Minister why
there is a delay in bringing this legis.
lation. Also a Committee has been
set up to suggest appropriate mea-
sures. We would like to know when
this Committee report will come and
when the legislation would come up
before Parliament.

SHRI ARJUN SINGH: Sir, the hon.
Member has made a reference
to the demand for the democratisa-
tion of the Act governing the uni.
versity and an assurance was given
in the past that we will have a new
Act. The draft legislation has been
prepared. It is now being sent to
the wuniversity for their comments. As
soon as their comments are available,
we will try to bring it in the House.
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MR. CHAIRMAN: You need not

answer about Delhi,
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for the Eighth Plan the Commission
has so far allocated an amount of

Rs. 1,100 lakhs. " N ]
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MR. CHAIRMAN: Next Question.

*325. [The question (Shri Santosh
Bargodia) was  absent for  answer

vide col. infra)
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to Questions 22

Setting up of new Central
Universities

320. SHRI JAGADISH JANIL: Will
the Minister of HUMAN RESOUR-
CE DEVELOPMENT be pleased to
state:

(a) whether Government propose
to set up some more Central Univer-
sities; and

(b) if so, the names of States to-
gether  with  the locations where
those Central Universities are  pro-
posed to be set up?

THE MINISTER OF HUMAN RE-
SOURCE DEVE LOPMENT (SHRI
ARJUN SINGH): (a) and (b) Legis-
lation has been enacted to establish
Central  Universities at  Silichar in
Assam and at Lumami in Nagaland.
It has also been agreed, in principle,
to establish a second Central Univer-
sity in Assam.

st Wt S gWTel e,
FT WAl wEWT Az FOd O
o fr e favafaarm onfos
R O AW WL WA TE
ey avii fovafaaem onfa
Frr I &7

st mww fay : srecim awmfa
wWerey, 54T a% 10 3 favafsama
wifg 67 W §— =g
wfew  gffedt,  awiw

:
=1
%
1
EF



